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Mr. Speaker: He only wants to know 
in which railways there has been the 
jnaximum theft.

Shri S. V. Ramaswamy; The maxi­
mum is in the North-Eastern Frontier 
Railway; next comes the North- 
Eastern Railway.

Shrl Jacanatha lUo: May I know 
the steps Uken or proposed to be 
taken after this heavy incidence of 
theft? The statement gives the mea­
sures taken by Government to avoid 
the loss in future. May I know whe­
ther steps were taken in 1950-60, or 
new measures are to be taken in
1960-61.

Shri S. V. Ramaawamy: Some of 
them have already been there. We 
have intensified the drive to prevent 
thefts,

Shri Tyafl: What are the methods 
adopted by the thieves? Do they take 
wagons full or only baskets full, what 
is the method of theft?

Shrl S. V. Ra ny: He must
ask the thieves, not me.

Shri Tyaffl: No, Sir. If anything is 
stolen, the proprietor of the property 
must know how much quantity haf 
been stolen, in whafway. If the hon. 
Minister does not know the method 
applied by the thieves, how can he 
prevent these thefts?

Mr. Speaker: We are arguing. The 
hon. Member evidently wants to know 
whether whole wagons have been 
stolen.

Shrl S. V. Ea ny: No, Sir.
Tbe Minister «f BaUwaya (8kri 

Jagjlvan Ram): No wholesale wagons 
bave been stolen, but in the very 
nature of things it is very difllcult 
to determine what quantity has been 
fftolen by what method and at what 
place, because the wagons have to go 
)ong distances.

Shrl Tyagl: Has any such incident 
come to the notice of the Minister 
ihat the total stock was found short’

Have you apprehended all ihe thefts 
and found out the quantity or the de­
ficit in the stock?

Shri S. V. Ramaswamy: It is largely 
shortage.

Some Hon. Members rose—
Mr. Speaker: If hon. Members are 

only going to assist in the discovery 
of all this, then I can allow the ques­
tions!

Next question.
Shrfanati Mallda Ahmed: One ques­

tion, Sir.
Mr. SpMker: I will allow her on

another question.
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He only wants to 
knew how this has been arrhmd at.

: In
ShH M. V. KrWoiappa: (a) to (c). 

The information is being collected and 
will be placed on the Table of the 
Sabha as soon as it is available.

Dr. Ram S n M n f  S ingh: May 1 know 
when the Government of India i 
ached the State Governments to i
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this information, and wbetlier any 
State Government sent the infonna- 
tion In this regard on its own; if so, 
which State Government, and what is 
the information?

Shri M. V. KrlshBappa: Normally, 
periodically every State Government 
sends us weather reports. As soon as 
we get a question, we immediately 
contact all the State Governments and 
get full information. In this connec­
tion, we asked all the State Govern­
ments and we have got information 
from West Bengal, Andhra, U.P., 
Kerala, Rajasthan, Delhi and Pondi­
cherry. The remaining States have 
yet to give the information, and as 
soon as it comes, we will place it on 
the Table.

Dr. Ram Subhag Singh: May I know 
th<» extent of loss to rabi and mango 
crop in the States from which the in­
formation has been received?

Shrl M. V. Kri8hna]>|ia: They are
also not able to assess properly the 
total damage. It is too early to say 
because only last month hailstorm 
occurred in many States, and it is a 
normal feature, every year we get it, 
but fai some areas we get more, and 
it takes some time to assess it, but 
when the information is received, I 
win place it on the T^ble of the House, 
it will give all the information.

Dr. Ram Subhag Sliigh: May I know 
whether Government have received 
any request from the Government of 
Bihar to send grain stocks particular­
ly to North Bihar?

Shri M. V. IMhaappa: We have not 
yet received ttie information from 
Blfaar. Ai toon as we get it. we shall 
tell the hon. Member.
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The l>on. Speaker's constituency is 
very famous fbr mangoes, and also . 
the adjoining constituency which u  
mine. 1 own a mango garden* and 
every year it is a normal feature, 
there is destruction by hailstorm.

Sardar A. S. Salgal: May I know 
whether any State Governments have 
come forward requesting the Govern­
ment of India to place more funds at 
their disposal in view of the damage 
suffered?

Shri M. V. Krishnaspa: They have 
not yet asked. No Government has 
asked, as a result of this hailstomu 
for more money.

Shrimati Ranuka Bay: Has the West 
Bengal Government informed the Cen­
tre about the fact that Malda District 
has had its total mango crop destroy­
ed, and have they asked for any funcU 
to give loans to the mango growers?

Shri M. V. KrWmappa: With your 
permission, Sir. I will read the reply 
of the West Bengal Government, which 
is a small passage. They .say:

‘‘Sporadic hailstorms and rainc; 
have been reported in the early 
part of March, but these were not 
heavy, and the damage to the 
standing rnbi crop, including 
potato. i> not likely to be appre- 
riablp. The fruiting of mango, 
however, suffered a setback.”

The extent of damage has not been 
indicated.

Hon. Members rase—

Mr. Speaker: If there is a hailstorm 
or gale, am I to allow supplementaries 
regarding every State? The hon. 
Minister ha.s said that he is gathering 
information. Whatever information he 
has, he has placed on the Table; what­
ever further information he gets, he 
will alao place on the Table of the

• in i .  Shri Eagh— th Slmgh: WUI 
the Minister of Traasport aad Cem- 
■■■iHittaM be pleased to sUte 
w<>t<haT It is •  fact that a record for




